
= SOBIIAGYA
:. CAPITAL OPTIONS LTD.

ASEBI Registered Merchant Banking Company

REGISTERED & HEAD OFFICE:
8-206, Okhla Industrial Area, Phase-|, New Delhi - 110020 lNDlA,
Phone :+91 -1 1 -4077 7000, Fax *91-114077 7069
E-mail : delhi@sobhagyacap.com, sobhagyacap@gmail.com
Website : www.sobhagyacapital.com

CIN: U74899D11 994P1C060089

Post-Open Offer Report under Regulation 27 (7) of SEBI (Substantial Acquisit ion of
Shares and Takeovers)  Regulat ions,  2011

POST OPEN OFFER"REPORT

IN RESPECT OF OPEN OFFER MADE BY MR.  ANKIT AGARWAL (HEREINAFTER REFERRED

TO AS *THE ACQUIRER") TO ACQUIRE UPTO 2O,58,O30 EQUTTY SHARES OF
INTERNATIONAL PUMPS AND PROJECTS LIMITED

:

A. Names of the part ies involved

B. Detai ls of the offer
The of fer  is  a  mandatory of fer  and was made by the Acqui rer  pursuant  to  Regulat ion 4 of  the
Secur i t ies and Exchange Board of  Ind ia (Substant ia l  Acquis i t ion of  Shares and Takeovers)
Regulat ions,  2011-  and subsequent  amendments thereof  ( "SEBI (SAST) Regulat ions") ,  for
tak ing complete Management  Contro l  o f  the Target  Company a long wi th  acquis i t ion of  the
ent i re  present  sharehold ing of  the ex is t ing promoter  in  terms of  the Share Purchase
Agreement  ( "SPA")  dated September 76,2074.

.  Whether  condi t ional  o f fer  :  No

. Whether voluntary offer : No

.  Whether  compet ing of fer  '  :  No

6\
l z l
6l

1 .
ila 

iE eti 0o.1X,p d ily; (re) In ternat ional  Pumos and Pro iects  L imi ted

2 . Mr.  Anki t  Agarwal

3 , Not  Appl icable (There were no Persons act ing
in concert with Acouirers)

4 . Sobhagya Cap i ta l  Opt ions  L imi ted

5 . Sky l ine  F inanc ia l  Serv ices  Pr iva te  L imi ted

C. Act iv i ty Schedule

Sli*
, :NOr

i
Due dates  as
specif ied
in the SAST
Requ la t ions

Actual Dates
,;i:
' . : i ' ' .  

,  .  
: i ' r  : '

1 Date of the public announcement (PA) Tuesday, September 16,
20r4

Tuesday, September 16,
20r4

2 . Date of oublication of the Detai led
Publ ic  Statement  (DPS)

Tuesday, September 23,
2014

Tuesday, September 23,
20L4

3 . Date of fil ing of draft letter of offer
(LOF)  w i th  SEBI

Tuesday,  September 30,
20t4

Tuesday, September 30,
2074

: 306, 'Shiv Smrili ', 49A Dr. Annie Besant Road, Worli, Mumbai - 400 OIB IND# Phone : +91-22-6610 1966, E-mait : mumbai@sobhE

*-
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4 . Date of sending a copy of the draft LOF
to the TC and the concerned stock
exchanqes (SE)

Tuesday; September 30,
2014

Tuesday, September 30,
20L4

5 . Date of receipt of SEBI comments ( in
the event, SEBI has not sought
clarif ications or addit ional information
from the Mirfrgers to the offer)

Wednesday, October 29,
20r4

Friday, May 22,20t5

6 . Date of dispatch of LOF to the
shareholders @
Depesitar*Reeeipts-

Tuesday,  June 02,  2015 Tuesday,  June 02,  2015

7 . Dates of price revisions / offer
revisions (i f  any)

Wednesday, June 03,
z v r J

Not  App l icab le

a Date of publication of recommendation
by the independent directors of the TC

Thursday, June 04,
2015

Monday ,  June  01 ,  2015

9 , Date of issuing the offer oPening
advert isement

Monday,  June 08,  2015 Thursday, June 04,
2015

1 0 , Date of commencement of the
tendering period

Tuesday,  June 09,  2015 Tuesday,  June 09,  2015

1 1 . Date of expiry of the tendering period Monday ,  June22 ,2Ot5 Monday ,  June22 ,20 t5

72. Date of making payments to
shareholders / return of rejected
shares

Monday,  Ju ly  06,  2015 Monday,  June 29,  2015

Note: There were no
Regulations, 2011.

D.  Deta i l s  o f  the

delays on part of the Acquirers beyond the due dates specified in the SAST

payment  cons idera t ion  in  the  open o f fe r
(Value in Rs. Lakhs, except

where mentioned
Sl. ' "No. Deta i l s

1 . Offer Price for ful lv paid shares of TC (In Rupees) Rs.  15.40 per  equi tv  share
2 . Offer Price for part ly paid shares of TC, i f  any N o t  A p p l i c a b l e
3 . Offer Size (no. of shares x offer price per share) 316.94
4 . Mode of  payment  of  considerat ion (cash or  shares

or secured l isted debt instruments or convert ible debt
secur i t ies or  combinat ion)

Cash

5 . If mode of oavment is other than eash, i .e. throuqh shares / debt or convett ibles:
Detai ls of offered security
.  Nature of  the secur i ty  (shares or  debt  or
co nve rt i  bl es)

.  Name of  the company whose secur i t ies have been
offered
.  Sal ient  features of  the secur i tv

N o t  A p p l i c a b l e

D , Swap Rat io  ( ra t io  ind icat inE thg number of  secur i t ies
of the offeree companv vis-d-vis shares of TC)

N o t  A p p l i c a b l e

K
;.- tti '

Z1--r

/ri
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E. Detai ls of market price of the shares of TC

1. Name of the Stock Exchange where the shares of TC have been most frequently traded
dur ing 12 ca lendar  months per iod pr ior  to  PA,  and- ' the vo lume of  t rad ing re la t ive to  the to ta l
outstanding shares of the TC

As on the date of the PA, the equity shares of the Company were l isted on Delhi Stock
Exchange Lim.itqd ("DSE"), Ahmedabad Stock Exchange Limited (*ASE") and Jaipur Stock
Exchange L imi ted ( "JSE") .  However ,  SEBI v ide i ts  order  No.
WTM/PS/45IMRD/DSA/NOV/2014 dated November !9 ,  2074,  has wi thdrawn the recogni t ion
granted to  the Delh i  Stock Exchange L imi ted and v ide i ts  Order  No.  WTM/RKA/MRD/20/2OIs
dated March 23,2O!5,  had issued an ex i t  order  in  respect  o f  Ja ipur  Stock Exchange L imi ted.
The Company had appl ied for  vo luntary del is t ing f rom Ahmedabad Stock Exchange L imi ted,
however ,  as on date,  as per  l imi ted publ ica l ly  avai lab le in format ion,  the Company is  yet  to  be
delisted from the said Stock Exchanqe

The Equity Shares of Target are not traded on the afore referred to Stock Exchanges within
the meaning of  explanat ion prov ided in  regulat ion 2(1)( j )  o f  the SEBI (SAST) Regulat ions.

Fur ther ,  the Equi ty  Shares of  the Target  Company were l is ted and admi t ted to  deal ings on
the Metropol i tan Stock Exchange of  Ind ia L imi ted ( former ly  known as MCX Stock Exchanoe
Limited) ("MCX-SX") with effect from December 05, ZOttP.

The tota l  t rad ing turnover  in  the Equi ty  Shares of  the Target  Company on the s tock
exchanges based on t rad ing vo lume dur ing the twelve ca lendar  months pr ior  to  the month of
Publ ic  Announcement  (September 30,  2013 to August  3r ,2or4)  is  as under :

resiuu
t he

MCX-Sx" Not  App l icab le 70,20,500 N o t  A p p l i c a b l e
DSE Not Ava a b l e 33 ,00 ,500 Not Ava l a b l e
ASE Not Ava a b l e 33 ,00 ,500 Not Ava l a b l e
J S E Not Ava a b l e 33 ,00 ,500 Not Ava l a b l e

# The Target is listed on MCX-Sx w.e.f. December 05, 2014.

REGISTERED & HEAD OFFICE :  8-206,  Okhla Industr ia l  Area,  Phase-| ,  New Delhi  -  110020 lNDIA, Phone :+91-11-4077 7000, Fax :+91-11-4077 7069
, Website : www sobhagyacapital com, E-mail : delhi@sobhagyacap com, sobhagyacap@gmail com
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F.  Deta i ls  o f  escrow arrangements

1. Detai ls of creation of Escrow account, as under

2.  For  such par t  o f  escrow account ,  which is  in  the form of  cash,  g ive fo l lowing deta i ls  :

i ,  Name o f  t he  Schedu led  Commerc ia l  Bank  where  cash  i s  depos i ted :  HDFC Bank  L im i ted '
For t  Branch,  Mumbai .  r t

i i .  Ind icate when,  how and for  what  purpose the amount  deposi ted in  escrow account  was
re leased,  as under :

xApart from closure

3.  For  such par t  o f  Escrow which consis ts  of  Bank Guarantee (BG) /  Deposi t  o f  Secur i t ies,  the
de ta i l s  a re  as  under :

Fo r  Bank  Guaran tee

Escrow account  ( in i t ia l
cash depos i t  be ing  more
than 25o lo  o f  max imum
cons idera t ion  payab le
under the Offer)

Thu rsday,
September 17,
20L4

5 1 . 5 0 L O J I  I

Addi t ional  Cash Deposi t
consequent  upon rev is ion
of Offer Price

M o n d a y ,  M a y  2 5 ,
2 0 1 5

2 8 . 0 0 L O 5 t  I

Date Amount  (Rs  Lakhs)

Transfer to Special Escrow Account, i f  any
Thursday,  June

25,2015
7 . 7 9

Amount  re leased to Acqui rers
. Upon withdrawal of Offer
.  Any other  purpose ( to  be c lear ly  speci f ied)x
.  Other  ent i t ies on for fe i ture

N o t  A p p l i c a b l e N o t  A p p l i c a b l e

.bi te of creat ion/
feval idat ion of'guarantee 

"r :

Not Appl icable l-.'=-\

REGISTERED & HEAD OFFICE :  8-206,  Okhla Industr ia l  Area,  Phase-| ,  New Delhi  -  110020 lND|A, Phone :+
, Website : www sobhagyacapital com, E-mail : delhi@sobhagyacap com, sobhagyac
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For Secur i t ies

Nam€ of.ia

company
whoie
securi ty is
deoosited

Not Appl icable

G. Deta i ls  o f  response to the open of fer

# Not Applicable

H. Payment  of  Considerat ion

Shares proposed to
be Acquired

Shaies tendered, Shares accepted.

N o

A . B . C . D . E . F, G . H . I
20.58 .030 29 .37o /o 1  1 . 6 0 0 0 . t 7 o / o 0 , 0 0 5 6 1 1 , 6 0 0 1 0 0 . 0 0 % N i l 0.00o/o

Reason5  fb i  de lay
fe fbna  the  due  da te

Monday ,  Ju l v  06 ,  2015 Mondav ,  June  29 .  2015 N o t  A p p l i c a b l e

Detai ls  o f  specia l  escrow account  where i t  has been created for  the purpose of
paymen t  t o  sha reho lde rs :
Specia l  Escrow Account  in  the name of  " IPPL-Open Of fer  Specia l  Escrow Account"  bear ing
account  number "00600350139216" wi th  HDFC Bank L imi ted,  For t  Branch,  Mumbai .

Deta i ls  o f  the manner  in  which considerat ion (where considerat ion has been paid in  cash) ,
has been paid to  shareholders whose shares have been accepted are as under :

I .  Pre and post  o f fer  sharehold ing of  the Acqui rer  in  TC

//) "\ / ) " .

\ ;
\\ I : i

N o .  o f
S h a r e h o l d e r s

r  . .  A m o u h t  o f
t l ' iconsidt iat ion (HS iatrrs l

Phvs ica l  mode N o t  A p p l i c a b l e N o t  A o o l i c a b l e
E lec t ron ic  mode (NEFT/ECS/
d i rec t  t rans fer .  e tc . )

0 3

s l .
N o . o ld ing  o f  Acqu i re rs . *.  

" t  
rh";"r i

o/o of  to ta l  share capi ta l
o f  TC as on c losure of

tender inq oer iod
1 , Shareho ld inq  be fore  PA N i l

REGISTERED & HEAD OFFICE :  8-206,  Okhta Industr iat  Area,  phase-t ,  Ne
' Website : www sobhagyacapital com, E-mail : dell



2 . Shares acqui red by way of  an
aqreement ,  i f  appl icable

3,24,600 4.620/o

? Shares acqui red af ter  the PA but
before 3 business days prior to
commencement  of  tender ing per iod.
Through market  purchases
-Through rgegotiated deals/ off market
dea ls

Not  App l icab le N o t  A p p l i c a b l e

4 . Shares  acqu i red  in  the  open o f fe r 1 1 . 6 0 0 O. t7o /o
q Shares  acqu i red  dur ing  exempted 21-

dav  oer iod  a f te r  o f fe r  ( i f  app l i cab le )
Not  App l icab le Not  App l icab le

6 . Pos t  -  o f fe r  shareho ld inq 3 , 3 6 , 2 0 0 4.79o/o

- SOBI{AGYA
^:. CAPITAL OPTIONS LTD.

ASEBI Registered Merchant Banking Company

J.  Fur ther  deta i ls  regard ing the acquis i t ions ment ioned at  po ints  3,  4  & 5 of  the above
tab le  a re  as  under :

K.  Pre and post  o f fer  Sharehold ing Pat tern of  the Target  Company:

xAs a percentage of the paid up capital of the Target Company after taking into account the

in their meeting held on October 22, 2014,

REGISTERED & HEAD OFFICE :  8-206,  Okhla Industr ia l  Area,  Phase-| ,  New Dethi  -  110020
. Website : www sobhagyacapital com, E-mail delhi@sobhagyacap

1 Name(s)  of  the ent i ty  who acqui red the shares Mr.  Ank i t  Aqarwa l

2 Whether  d isc losure about  the above ent i ty(s)
was q iven in  the LOF as e i ther  Acqui rer  or  PAC.

Yes,  as the Acqui rer

3 No of  shares acqui red per  ent i ty
A l l  1 1 , 6 0 0  h a v e  b e e n  a c q u i r e d  b y  M r .
Ank i t  Aqarwa l

4 Purchase pr ice per  share
Offpr  Pr ice  o f  Rs .  15 .40  ( inc lud ing
in fe res t  on  de laved pavment )

5 M o d e  o f  a c o u i s i t i o n Open Offer

6 Date of  acquis i t ion June  29 ,  2015

Name o f  the  Se l le r  in  case ident i f iab le
Al l  Shareholders of  TC who have va l id ly
tendered the i r  Equi ty  Shares in  the
Ooen Offer

r t t

. _: tiit
riit{-w?

S h a r e h o l d i n q  i n  a  T C
Pre-Offer Post Offer (actual)

..  , ,"No; o/ot No. o/o* t:

I Acq u i re r Nir N i l 3 , 3 6 , 2 0 0 4.79o/o

2 . Erstwhile Promoters (persons who cease to
be promoters Dursuant to the Offer)

3,24,600 4.620/o N i l N i l

3 . Cont inu inq Promoters N i l N i l Nit N i l
4 S e l l e r s  i f  n o t  i n  1  a n d  2 N i l N i l N i l N i l
5 . Other  Pub l ic  Shareho lders 6 6 . 9 5 , 9 0 0 95,38o/o 6 6 , 8 4 , 3 0 0 95.2lo/o

#t,a:

%"L."
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SOBI{AGYA
CAPITAL OPTIONS LTD.
A SEBI Registered Merchant Banking Company

CIN: U74899D11 994P1C060089

L.  Deta i ls  o f  Publ ic  Sharehold ing in  the Target  Company:

M.  Other  re levant  in format ion,  i f  any:  Ni l

S ignature of Manager  to  the Of fer

For Qobfigy Capi ta l  O ns L imi ted

Director s' +-

Date :  Ju l y  08 ,  2015
Place:  New Delh i

REGfSTERED & HEAD OFFICE : 8-206, Okhla IndustrialArea, Phase-|, New Delhi - 110020 lNDlA, Phone :+91-11-4077 7000, Fax :+91-11-4077 7069
. Website : www sobhagyacapital com, E-mail : delhi@sobhagyacap com, sobhagyacap@gmail com

s,

17,55,125Indicate the min imum Publ ic
sharehold ing the TC is  requi red to
mainta in for  cont inuous l is t in

95.21o/o

in

Ind icate the actual  publ ic  sharehold ing 66,84,300

i6tt','


